N

Q@NSTI?ETION OF ITAT KOLKATA ZONE
( 11/05/2026 TO 14/05/2026 )
In Hybrid/Physical/Virtual Mode

[15/05/2026 (Friday) M.A., S.A., Clubbing, E.H. Applications]

4Q,;\if:

Bench

Constitution

Court
Room

Cuttack

Shri George Mathan, JM
&
Shri Rajesh Kumar, AM
[ At 02.30 P.ML ]

il

Shri George Mathan, JM
: &
Shii-L.P. Sahu, AM
[ At10.30 A.M. ]
[ From 11/05/2026 to 13/05/2026 |

Kolkata
Old Appeals

Shri George Mathan, JM
&
Shri L.P. Sahu, AM
[ Only on 13/05/2026 (Wednesday) after “C” Bench |

[

Shri George Mathan, JM
&
Shri Rakesh Mishra, AM

)

[ After “C” Bench & “Guwahati” Bench ]

Shri Rajesh Kumar, AM
1 &
Shri P.K. Choubey, ]M
[ At10.30 A.M. ]
[ On 11/05/2026 & 12/05/2026 |

[eX]

Shri D R L Reddy, Vice-President (K7}
‘ &
Shri Rajesh Kumar, AM
[ At10.30 AM. |
{ Only on 14/05/2026 |

Shri Rajesh Kumar, AM
&
Shri P.K. Choubey, JM
; [ After “A” Bench |
[ On 11/05/2026 & 12/05/2026 ]

b

Shri D R L Reddy, Vice-President (KZ)
fi &
Shri Rajesh Kumar, AM
[ After "A” Bench ]
{ Only on 14/05/2026 ]

Patna

, Shri L.P. Sahu, AM

' &

Shri Sonjoy Sarma, JM

: [ After "C” Bench |

/[ From 11/05/2026 to 13/05/2026 |

Ranchi

Shri Sonjoy Sarma, JM
& -
Shri R.N. Sahay, AM
[A£02.30 P.M.]

N

Guwahati

Shri Sonjoy Sarma, JM
&
Shri Rakesh Mishra, AM
[ At10.30 AM. |

»

Note : 1. “SMC” Bench of ITAT, Kolkata will not function during this week.

2. A" & “D" Bench of ¥ITAT, K@lkéta will not function on 13/05/2026. Cases are adjour

3. “C" Bench of TTAT, Kolkata & Patna Bench will not function on 14/05/2026.

'rﬂd’ o 14/05/2026.



INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BE?NCH FOR 11-MAY-2026 (MONDAY)

BEFORE HON'BLE RMESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3.

GOOGLE MEETING ID: XRE-HVRQ-HEH

o vy -
srl | Appeal Number ;Zl:rt Assessee Name Remarks
1 ~ITA 201314 | D] M/S. LNB RENEWABLE ENERGY PVT. LTD. (HIGH COURT '
2011/KOL/2018 DIRECTION) . _ ;
.4 |[AIM/S. LNB RENEWABLE ENERGY PVT. LTD. (HIGH COURT
2 |co 117/K0L/2018 2013 14 |SIRECTION) ,,
3 |ITA 290/KOL/2024| - 2011-12 | [D] CUBE PROMOTERS PRIVATE LIMITED
ITA ’ N A '
4 | 2061/KOL 2024 2017-2018 | [D] MEENAR PQLYARDS YARNS LIMITED |
5 |ITA 172/KOL/2025| 201 1-12 |[A] ANAND jYOTI DEVELOPERS PVT. LTD.
6 |ITA 173/KOL/2025| 2014-15 |[A] ANAND JYOTI DEVELOPERS PVT. LTD.
2 |1TA 870/KOL/2025| 2018-2019 | [A] CFLO wbRLD LIMITED
' ITA - .
78 1163/KOL/2025 2012-13 |[D] BLACKPF)OL VINIMAY PRIVATE LIMITED
ITA E :
97‘ 2264/KOL/2025 2015-16 | [A] ARINTEX GLOBAL LIMITED |
. ITA ' ,
10 | 579/K0L/2025 2021-22 |[A] BRIGH‘I’; IMPEX AND AGENCIES Ew. LTD
ITA i . :
11| 2621/KOL/2025 | 2023-2024 | [A] ADYAM@ GOLD JEWELLERY | | .
12 ITA 5008-09 [A] AKZO NOBEL INDIA LTD (AKZO NOBEL CAR REFINISHES
3048/KOL/2025 INDIA PVT LTD AMALGAMATED WITH AKZO NOBEL INDIA LTD)
13' ITA 5009-10 [A] AKZO NOBEL INDIA LTD (AKZO NOBEL CAR REFINISHES
3049/KOL/2025 INDIA PVT LTD AMALGAMATED WITH AKZO NOBEL INDIA LTD)
14 |TTA 503/KOL/2026] 2016-2017 | [A] BABULAL VYAPAAR PVT. LTD.
15 |ITA 506/K0L/2026 2017-2018 [A] CHATrERJEE ASSET HOLDINGS PVT. LTD.
16 |TTA 514/KOL/2026| 2018-19 | [D] BIAY KUMAR GARODIA
17 |ITA 516/KOL/2026| 2014-15 |[A]DEB RUPAYAN HOUSING COMPANY LIMITED

%ﬁt&ﬁi‘ Registrar

07-Miay~2{f§§

£



INCOME TAX AEPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 12-MAY-2026 (TUESDAY)

BEFORE HON'BLE RA.'I;ESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH

Sri | Appeal Number A$Z:1:' , Assessee Name Remérks
T /i(T)AL 12033 2017-18 | [A] KALNA IIf;CADP FARMERS SERVICE CO.LTD.
2 | 305 /II(-g?_/ZOZ , | 201314 | (] SHYAM SUNDER SOMANI |

3| co 64/KOL/2025 | 2013-2014 | [A] SHYAM SUNDER SOMANI

4 2405/%’;/2024 201516 |[D] WS, INL{AND POWER LIMITED
5 2499/%’1/2024; 2016-2017 | [A] BINITA BHUTORIA

6 2728/%’1/202‘5 2010-2011 | [A] ARYA COMMOTRADE PVT, LTD.

7| 2002 /123/?_/2025 2017-2018| [A] AJANTA BHANJA CHOWDHURY

8 3065/%’1/2025 2012-2013 | [A] FLAME D:EALERS PRIVATE LIMITED

9 3066/%’?_/2025 2013-2014 | [A] FLAME D;?EALERS PRIVATE LIMITED

10 | TTA 72/KOL/2026 | 2018-2019 | [A] ANANDALOKE SONOSCAN CENTRE PVT. LTD.
11 |ITA 156/KOL/2026 5015-2016 | [A] EPITOME PETROPACK LTD.

12 |TTA 163/KOL/2026|AY 2019-20| [A] AMAL SP’ERKAR |

13 |ITA 2/667/K0L/2026‘7 2016-17 | [A] DILIP KUMAR ATHA

14 | 1TA 267/KOL/2026| 2017-18 | [A] DILIP KUMAR ATHA

15 [TTA 268/K0L/2026| 2019-20 | [A] DILIP KUMAR ATHA

16 |ITA 531/KOL/2026 20174-15 [D] DHANC@T FIBRES PRIVATE LIMITED

A;sgt's%w@eyis/tmr

07-May-2026|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA ' |

CAUSE LIST OF ABENQI.'I FOR 14-MAY-2026 (THURSDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIISENT
AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

| IN COURT ROOM 1

GOOGLE MEETING ID: XRE-HVRQ-HEH

srl. Ai)peal Number Assmt. Year : Assessee Name i Remarks
1 . ITA 1420/KOL/2023 2017-18 [A] R P INFRA PROJECTS 7
2 IT(SS)A 76/KOL/2025 2006-2007 [A] ALOK KUMAR GCENKA
3 IT(SS)A 77/ KOL/2025 2012-2013 [A] ALOK KUMAR ébENKA
4 ITA 1582/K0L/2025 2006-2007 [A] ALOK KUMAR GOENKA
5 ITA 1583/KOL/2025 2012-2013 | [A] ALOK KUMAR GOENKA
6 IT(SS)A 80/KOL/2025 2013-2014 | [A] DILIGENT ROAD CARRIERS LIMITED
7 ITA 1578/KOL]2025 2014-2015 [A] DELIGENT ROAb CARRIERS LIMITED
8 ITA 1003/KOL/2025 2014-15 [D] BANt)HAN FINANCIAL SERVICES LIMITED
9 ITA 1410)KOL/2025 2016-2017 | [A] AKSHARA NIRMAN LLP
10 ITA 2024/KOL/2025 2018-19 [D] AMAR NATH MISHRA
) 11 TTA 2054/KOL/2025 ) 2012-2013 [A] AXIOM INTERNATIONAL PROJECTS LTD.
' 12 TTA 2232/ KOL/ZOZé 2017-18 [A] AROHAN FINANCIAL SERVICES LIMITED
13 ITA 2240/KOL/2025 2014-15 [A] AROHAN FINANCIAL SERVICES LIMITED
14 1TA72607/K0L/2025 2017-2018 | [A] ANITA BASAK
15 ITA 3092/KOL/2025 2012-13 [A] DALUIDIGHI AGRO PRODUCTS
16 ITA 3;093/KOL/2025 2017-2018 [A] AMARIIT BANTHIA
17 ITA 346/KOL/2026 2018-2019 [A] BMW INDUSTI&ES LIMITED
18 ITA 781/K0OL/2026 2613-2014 [A] BMW INDUSTRIES LIMITED
19 ITA 782/KOL/2026 2017-2018 | [A] BMW INDUSTRIES LIMITEIj
20 ITA 783/KO0L/2026 2019-2020 | [A] BMW INDUéTR_iES LIMITED
21 ITA 784/KOL/2026 2020-2021 [A] BMW INDUSTIiIES LIMITED
22 ITA 785/KOL/2026 2022-2023 | [A] BMW INDUSTAIES LIMITED
23 ITA 756/KOL/2026 2023-2024 | [A] BMW INDUSTI%IES LIMITED
24 ITA 844/KOL/2026 2012-2013 [A]r ROLEX TRAFIN PRIVATE LIMITED -
25 ITA 595/KOL/2026 2013-2014 | [A] RAM GOPAL BANSAL
26 ITA 895/KOL/2026 2008-2009 [A] ROOPREKHA WAPMR PVT. LTD.
27 ITA 896/K0L/2026 2015-2016 | [A] ROOPREKHA VYAPAAR PVT. LTD.
28 ITA 546/KOL/2026 201617 [D] BLUE LIGHT VILLA PRIVATE LIMITED
29 | ITA 547/KOL/2026 2023-24 [D] AUSTIN PLYWOOD AND VENEER
30 ITA 551/KOL/2026 2018-2019 [A] FASHION UNLEASHED COUTURE &
317 ITA 560/KOL/2026 2011-2012 [A] AMRITLAXMI 'II;V)ISTRIBUTCV)R PVT. LTD.V
32 TTA 561/KOL/2026 2011-2012 [A] AMRITLAXMI DISTRIBUTOR PVT. LTD. ’
33 ITA 568/k0L/2026, W 2023;24 [A] COMETT STAI%FING SOLUTIONS PRIVATE LIMITED
34 ITAV 569/KOL/2026 2017-18 [A] ARUNAVA BHA‘ITACHARJEE
35 ITA 570/KOL/2026 2018-2019 | [A] THE FRIENDS TEA COMPANY LIMITED :
36 ITA 573/KOL/2026 2011-2012 [A] ATAL TEA Cd. (1943) LID.




INCOME AR APFELLALE "R 7

e INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 11-MAY-2026 (MONDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- RON-RRQO-ANT

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 A 2016-2017 | [A] JHV STEELS LTD
| 1274/K0L/2024 i .
ITA V
2 | 550/K0L/2024 2014-2015 | [A] TAPAN DAS
ITA j
3 | 2487/K0L/2024 2018 | [D] IMAX INFRASTRUCTURE PRIVATE LIMITED
CITA g —
4 | {g79/KOL/2025 2014-2015 | [A] KAMALKUNJ COMMERCIAL PVT. LTD.
ITA ';
5 | 3057/K0L/2005 | 20182019 | TA] KARAN MEHTA

6 | ITA 1/KOL/2026 |2011-2012 [A] HAPPY INTERNATIONAL (P.) LTD.

7 | ITA 2/KOL/2026 |2011-2012 [A].HAPPY;%INTERNATIONAL P. LTD.

8 | ITA 3/KOL/2026 |2011-2012 [A] HAPPY INTERNATIONAL P. LTD.

9 | ITA 62/KOL/2026 | 2017-18 [D] IDEALi‘HEIGHTS PRIVATE LIMITED

10 |ITA 520/KOL/2026|2017-2018 [A] KALU SK.

ggtant Registrar

08-May-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 12-MAY-2026 (TUESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- RON-RRQO-ANT

Srl | Appeal Number A$Z:1:' :; Assessee Name "Remarks
1| 1349 “I(—SAL 1205 |2016-2017 | [A] INDIAN ;:OAL AGENCY

2| Lags “I(EAL o025 | 20182019 | AT M/S. GAGAN FERROTECH LTD.

3| yapo /|I<Z)AL/2025 2016-2020 | [A] M/S. GAGAN FERROTECH LTD.

4| Las3 /!IJ)AL/zozs 5021-2022 | [A] M/S. GAGAN FERROTECH LTD.

5| Jeas /|I<g\L/2025 1201819 | [D] GAGAN FERROTECH LIMITED

6 | 1ea6 /‘IJ)AL o025 | 201920 | ] GAGAN FERROTECH LIMITED

7| 1687 /II(I)II\_ o5 | 202122 | ] GAGAN FERROTECH LIMITED

8 | a0s /E)AL g5 |201172012 | [A] INDIAN OIL PETRONAS PVT. LTD.

9 | a6 /|I<g?_/2025 5012-2013 | [A] INDIAN OIL PETRONAS PVT. LTD.
) [ /E)AL jous | 201415 |IP) KAIZEN AGRO INFRABUILD LIMITED
11| yesg /EJAL jops | 201314 | [DIMSS HERALD COMMERCE 7D

12 |ITA 222/K0L/2026| 2020-21 |[A] LAXMIL%INDIA FINANCE LIMITED

13

ITA 535/KOL/2026| 2022-2023 [A] HENSP;HATU GRAMPANCHYAT KRISHI UNNAYAN SAMITY LTD.

Assistant Registrar

08-May-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 13-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2 |

GOOGLE MEETING ID- RON-RRQO-ANT

Srl | Appeal Number A$Z'::' Assessee Name Remarks
1| 33 /IIJ)AL 12025 - | {A] KISSEN DAYAL RAMESWAR CHARITY TRUST

2 | g /S)AL 12025 1991-1992 | [A] ITC LIMﬁED

5 TTA 1702021 | TA] INDIAN INSTITUTE OF SOCIAL WELFARE AND BUSINESS

2843/KOL/2025 MANAGEMENT

4| 580 /lI(I)AL 205 | 20202021 [A KEEVES;:"TECHNOLOGIES PRIVATE LIMITED

5 | 60 /%AL o5 | 201213 | DI MS. KHOOBSURAT LIMITED

6 | 5970 /|I<EAL o025 | 201718 | D] LUMING INDUSTRIES LIMITED

7| o7 /IIJ)AL o025 | 201819 | (O] LUMIN(? INDUSTRIES LIMITED

8 | 3455 /ég?_ pozs | 202324 |1A] INCREDIBLE DEALERS PRIVATE LIMITED

9 | 1936 /II(-(I-)AL 2025 | 20172018 | [A] HARAN‘?‘CHANDRA COLD STORAGE P, LTD.

10| 3730 /‘IJ)AL o025 | 20202021 | [A GANESH PRASAD MATHRAN

11 |ITA 150/KOL/2026 2018-2019 | [A] JHUNUEDU'ITA

12 |ITA 314/KOL/2026| 2018-2019 | [A] HARIR;AM AGARWALA (HUF)

sistant Registrar

08-May-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 14-MAY-2026 (THURSDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- RON-RRQO-ANT

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 112/KOL/2020

2002-03

[A] UNIWOIiTH TEXTILES LTD.

ITA 633/KOL/2025

2015-16

[D] KAMINI FINANCE AND INVESTMENT COMPANY LIMITED

ITA 634/KOL/2025

2018-19

[D] KAMINI FINANCE AND INVESTMENT COMPANY LIMITED

ITA 789/KOL/2025

2021-2022

[A] KARNI AWASH PVT. LTD.

ITA
1431/KOL/2025

2017-2018

[A] GAUTAM PRASAD

ITA
2281/K0L/2025

2012-13

[D] HIGH RANK VINIMAY PRIVATE LIMITED

ITA
2942/KOL/2025

2021-2022

[A] ITC INFOTECH INDIA LIMITED

ITA
2957/K0L/2025

2016-2017

[A] JAI MATA DI CARGO SERVICES PRIVATE LIMITED

TTA
3243/KOL/2025

2008-2009

[A] GE HEALTHCARE GLOBAL PVT. LTD.

10

ITA 25/KOL/2026

2018-2019

[A] 1.T.C. LIMITED

11

ITA 566/KOL/2026

2011-12

[D] K & K MINERALS PVT LTD

12

ITA 567/KOL/2026

2009-10

[A] INNOCENT VANIJYA PRIVATE LIMITED

13

ITA 575/KOL/2026

2020-2021

[A] GURDIP SINGH

08-May-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 11-MAY-2026 (MONDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

GOOGLE ME'::ETING ID: RON-RRQO-ANT

IN COURT ROOM 2

Srl | Appeal Number A$'::1rt' Assessee Name Remarks
ITA i ]
1 1998/KOL/2024 2020-21 |[A] M/S TDKKINDIA PRIVATE LIMITED
2 ITA 2013-2014 [A] MALDA WHOLESALE CONSUMERS CO-OPERATIVE SOCIETY
1447/KOL/2025 LTD. :
3 ITA 2014-2015 [A]l MALDA WHOLESALE CONSUMERS CO-OPERATIVE SOCIETY
1448/K0OL/2025 LTD. '
4 ITA 2015-2016 [A] MALDA WHOLESALE CONSUMERS CO-OPERATIVE SOCIETY
1449/KOL/2025 LTD. h )
5 ITA 201 6-2017 [A] MALDA WHOLESALE CONSUMERS CO-OPERATIVE SOCIETY
1450/K0L/2025 LTD. ‘
6 ITA 2017-2018 [A] MALDA WHOLESALE CONSUMERS CO-OPERATIVE SOCIETY
1451/KOL/2025 LTD.
7 | ITA 73/K0OL/2026 | 2013-2014 | [A] MOHAMMAD TANVEER HAQUE
8 |ITA 504/KOL/2026(2020-2021 | [A] MANGALSINGH
9 |ITA 511/KOL/2026| 2018-19 |[D] NISHANT GARODIA
10 |ITA 519/KOL/2026| 2011-2012 | [A] NAWAL KISHORE BANKA

ssistant Registrar
08-May-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 12-MAY-2026 (TUESDAY),

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MéETING ID: RON-RRQO-ANT

Srl

Appeal Number

Assmt.

Year

Assessee Name Remarks

ITA 82/KOL/2018

2013-14

[A] M/S. LINDE INDIA LIMITED (FORMERLY BOC INDIA
LIMITED)

ITA 193/KOL/2019

2014-15 | [A] M/S LINDE INDIA LTD.

ITA
2521/KOL/2019

2015-16 | [A] M/S LINDE INDIA LTD.

ITA 229/KOL/2021

2016-17 | [A] M/S LINDE INDIA LIMITED (FORMERLY BOC INDIA LIMITED

ITA 415/KOL/2023

2016-17 | [A] SARITARATHI

ITA
1604/K0L/2024

2020-2021 | [A] TATA CONSUMER PRODUCTS LIMITED

ITA 240/KOL/2025

2021-22 | [A] NISSIN-ABC LOGISTICS PRIVATE LIMITED (E-FILING)

ITA
2257/KOL/2025

2011-2012 | [A] MAITHAN ISPAT LIMITED

ITA
3212/KOL/2025

2020-2021 | [A] NES EDUCATIONAL TRUST

10

ITA 529/KOL/2026

2020-21 | [A] NAVEEN KISHORE

11

ITA 545/KOL/2026

2013-2014 | [A] RASHMI JAIN

Assistant Régistrar,

08-May-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 13-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT

Assmt.

Assessee Name Remarks
Year S

Sr

Appeal Number

1 | co 38/K0L/2019 | 2015-16 |[A] M/S. BERGER PAINTS INDIA LTD.

2 |1TA 740/KOL/2018| 2013-14 |[D] M/S. BERGER PAINTS INDIA LTD.

ITA ;
3 2036/KOL/2019 2015-16 |[D] M/S. BERGER PAINTS INDIA LTD.

4 |1TA 270/KOL/2023| 2020-21 |[A] OOTOTEC GMBH &CO. KG

5 |ITA 635/KOL/2025| 2022-23 |[A] OUTOTEC GMBH & CO. KG

6 | ITA 7/KOL/2024 | 2017-18 |[A] KARTICK SHAW

ITA

7 2003/KOL/2024 2020-21 | [A] GE HEALTHCARE GLOBAL PRIVATE LIMITED

8 7573 /‘2—3’?— /2024 2015-16 |[D] M/S. CH“OWDHARY FASHIONS PVT. LTD.

9 2616 /gﬁ_ /2024 2021-2022 | [A] APARNA' PAPER PROCESSING INDUSTRY (P) LTD.
>10 1357 /II(-I(—)pl‘. /2025 2013-2014 | [A] NAVEEN‘.BHATTER HUF |

11 |ITA 559/KOL/2026| 2018-2019 | [A] MAHA MAI DEVELOPERS & CO.

A;lﬁ'ant Registrar

08-May-2026]




i INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LISTOFD EENCH FOR 11-MAY-2026 ( MONDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 3

GOOGLE MEETING ID= XRE- HVRQ-HEH
Sri | Appeal Number A\s{s::rt. i Assessee Name Remarks
1 | ITA 734/KOL/2025 2017-18 |[A] PRAEIR PRAMANIK |
2 CO 48/KOL/2025 2013-14 | [A] ZAHIRA IéHATOON
73 ITA 844/KOL/2025 2013-14 |[D] ZAHIRA KHATOON
4 | ITA 845/K0L/2025 2013-14 | [D] ZAHIRA KHATOON
5 ITA 850/KOL/2025 V 2013-14 | [D] SAIFUL BISWAS
7 6 | ITA 851/KOL/2025 2013-14 | [D] SAIFUL BISWAS
7 CO 31/KOL/2026 | 2013-2014 |[A] SAIFUL BISWAS
8 [ITA 2824/KOL/202’5:— 2017-18 | [D] RAKHI MQNDAL
9 | ITA 2924/KOL/ 2025‘ 12013 D] RAMGARH SPONGE IRON PRIVATE LIMITED
10 | ITA 2925/K0L/2025 2016 [DIRC HIGHfRISE PVT. LTD.
11 | ITA 2927/KOL/2025 | 2019-11 [A] SHIV SHAI(TI STEEL PRIVATE LIMITED
12 | ITA 2939/ KOL/2(I25 2017-2&@18 [A] SATYAVEER RAMPURIA
13 | ITA 68/KOL/2026 " 2014-2615 | [A] PDB VENTURE PVT. LTD.
14 | 1TA 69/KOL/2026 | 2020-2021 | [A] QUESTQUEEN NIRMAN LLP »
15 | ITA 70/KOL/2026 | 2620-2021 [A] QUESTQUEEN NIRMAN LLP

.| 16 | ITA77/KOL/2026 | 2016-2017 [A] PUSHPANJALI CARRIERS PVT. LTD. -
17 | ITA 78/%2<OL/ 2026 | 2019-2020 {[A] PUSHPANJALI CARRIERS PVT. LTD.
18 | ITA 82/ I(f;')L/2026 2015-2016 | [A] SUBHASH SHARMA
19 | ITA 507f2NOL/ 2026 2013-14 [D1M/S. TOPLIGHT MERCHANTILES PRIVATE LIMITED
20 ITA 509; KOL/2026 | 2022-23 ' O] M/S S S NATURAL RESOURCES PRIVATE LIMITED
21 ITA 510;; KOL/2026 2020-21 |[A] SETH SHANKARDAS TIKMANY CHARITABLE TRUST
22 | TTA 512/3_3(OL/2026 2018-19 k [D] M/S. SILVER INTERNATIONAL PRIVATE LIMITED
23] ITA 51,3/:KOL/ 2026 | 2020-21 |[D]IM/S. SILVER INTERNATIONAL PRIVATE LIMITED
24 ITA 522}i KOL/2026 | 2024-2025 [A] ST. JOANS EDUCATIONAL TRUST
25 ITA 524EF'OL/2026 2019-2020 |[A] PANCHIDEEP CONSTRUCTIONS LTD. o
%’;\%ﬁm’ﬁ/s‘gis/tre;

08-May-2026




o INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BiENCH FOR 12-MAY-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE NIEETING ID= XRE-HVRQ-HEH
Assmt. ‘

srl | Appeal Number Year Assessee Name Remarks‘

1 | ITA 1738/KOL/2025 | 2012-2013 [A] SAURAV TRADECOM PVT. LTD.

2 | ITA 2571/KOL/2025 | 2010-11 |[D] WEST BENGAL STATE ELECTRICITY DISTRIBUTION COMPANY LTD

3
4 | ITA 2192/KOL/2025 | 2013-2014 | [A] WEST BENGAL TRADE PROMOTION ORGANISATION LIMITED

ITA 2191/KOL/2025 | 2012-2013 | [A] WEST BENGAL TRADE PROMOTION ORGANISATION LIMITED

5 | ITA 2193/KOL/2025 | 2016-2017 | [A] WEST BENGAL TRADE PROMOTION ORGANISATION LIMITED

6 | ITA 2522/K0L/2025 2022 [D1 M/S. RIGMADIRAPPA INVESTMENTS PVT. LTD.

7 | TTA 2560/KOL/2025 | 2016-2017 |[A] UNISYS SOFTWARES AND HOLDINGS INDUSTRIES LTD.

8 | ITA 2983/KOL/2025| 2012-13 [D] SIDHANT GUPTA

9 | ITA 2992/KOL/2025 | 2016-2017 [A] SUNAINA PROJECTS PVT. LTD

10 | TTA 204/KOL/2026 | 2022-23 [A] PROBIR‘ROY

11 | ITA 526/KOL/2026 | 2021-2022 |[A]S M EDUCATIONAL SOCIETY

12 | ITA 527/KOL/2026 | 2022-2023 [A] S M EDUCATIONAL SOCIETY

13 | ITA 532/KOL/2026 | 2021-2022 [A] SPLST EEL PROCESSORS PVT. LTD.

14 | 1TA 533/KOL/2026 | 2022-2023 [A] SPL STEEL PROCESSORS PVT. LTD.

15 | ITA 534/KOL/2026 | 2023-2024 [A] PALLAB:EGUPTA

16 | ITA 536/KOL/2026 | 2016-2017 Al PARBATI EDUCATIONAL SOCIETY

17 | ITA 538/KOL/2026 | 2018-2019 [A] UTKAL FERRO PRODUCTS

18 | ITA 540/KOL/2026 | 2014-2015 [A] RAJESH: KUMAR SINGHI

19 | ITA 541/KOL/2026 2015-2016 | [A] RAJESH KUMAR SINGHI

20 | ITA 544/KOL/2026 2016-2017 | [A] PASHUF‘_ATI DEALCOM PVT. LTD.

LARSIS! egis

B

Lraf

- 08-May-2028




L | INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 14-MAY-2026 (THURSDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

St

GOOGLE MEETING ID= XRE-HVRQ-HEH
Assmt. ; '
7 Year

Appeai Number Assessee Name

‘Remarks

1 120%83)5025 2014-2015 [A]RAJNATH CHATURVEDI
> |17A 632/K0L/2022 2012-2013 | [A] APSARA COMMODEAL PVT. LTD.
3 1005/3(3/2025 20142015 | [A] PRADIP;}:KUMAR SHAH
. TTA 07223 | A1 VERSUNI INDIA OME SOLUTIONS LIMITED (FORMERLY
1419/KOL/2025 KNOWN AS PHILIPS DOMESTIC APPLIANCES INDIA LIMITED)
5| 4711 /Ii-g?.IZOZS 5012-2013 | [A] VRISHAH SERVICES PVT. LTD.
6 | 4060 /IIgL/zozs 7017-2018 | [A] SURESH KUMAR AGARWAL
7| 1993 /iI<To'L|\;/2025 2017-18 |[D] S.H.MQMTAZUDDIN TIMES PVT LTD
| 8 2125/%@2025 2012-2013 | [A] SUBHLAKSHMI VANIIYA PVT. LTD.
9 2364/2)@2025 2016-2017 | [A] USHA éHOSH
10| 536 /1I<I)AL/2025 20182019 A PRICEWATERHOUSE COOPERS PRIVATE LIMITED
11| 3088 /|I<I)AL/2025 201516 | D] SHARI\%IA HIRE PURCHASE LIMITED
12 3095“1&/2025 5018-2019 | [A] ST. AUGUSTINES SCHOOL TRUST
13 3098/}(&/2025 | 2017-18 | [A] PRADIP KUMAR DAS

14 | [TA 574/KOL/2026| 2017-2018 | [A] RAMA SNAL

15 |ITA 579/KOL/2026 2018-2019 | [A] SUKHZ\RANJAN HALDER

16 kITA 580/KOL/2026| 2018-2019 [A] SUKH;;ARANJAN HALDER

1849/KOL/2025

17| yoos/KoLj2025 |20142015 | 1A RABINDRANATH BISWAS

18|, 4i1 g | 20122013 | A ums%s_ SOFTWARES AND HOLDING INDUSTRIES LTD.

19 531 /|I<1c:3AL/2025 2023-2024 | [A] RAJENDRA SETHIA | |

20| 1720/%@2025 | 2021-2022 | [A] TATA CONSUMER PRODUCTS LIMITED

21 1767/&’1/2025 2016-2017 | [A] THE SATURDAY CLLB LTD. ﬁ
2| gt 2015-2016 | [A] THE SATURDAY CLUB LTD.



W

CAUSE LISTOFD BENCH FOR 14-MAY-2026 (THURSDAY)

BEFORE HON'BLE Dl.iWURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

GOOGLE MEETING ID= XRE-HVRQ-HEH

>Srl App‘eél ﬁumBer A$Z:‘|—t‘ Assessee Name Reméri%é
3| 1w /;I<g|\_/2025 2014-15 | [D] VOMIT MARKETING PRIVATE LIMITED

2| 1106 /EI<EAL/2026 2020-2021 | [A] RT FASHION PRIVATE LIMITED

25 3126/}(&/2025 7006-2010 | [A] RAJ KUMAR AGARWAL

| 26 3152/%/?_/2025 2012-2013 | [A] VIRAT T;RADEC_OM P, LIMITED

27 | 3168/3(&/2025 2019-2020 | [A] SAMANTA EYE CARE |

28 ”37170. /E)AL 2025 2019-2020 | [A] SUMEDBA FISCAL SERVICES LTD.

29 443172 /!IJ)AL/zozS 2013-2014| [A] ZULU MiERCHANDISE PVT. LTD.

30 |ITA 383/KOL/2026| 2013-14 |[A] SKINN STITCH PRIVATE LIMITED

31 | ITA 47/KOL/2025 2016 [D] PRADYUT NANDI

32 |ITA 475/KOL/2026| 2019-2020 | [A] SAMANTA EYE CARE

33 |ITA 555/KOL/2026| 2014-2015 | [A] SPECT RUM STOCK SERVICES PRIVATE LIMITED

34 |ITA 556/KOL/2026 2021-2022 | [A] SUNIL KUMAR KHEMKA

35 |ITA 557/KOL/2026| 2021-2022 | [A] SUNITA KHEMKA

36 |ITA 558/KOL/2026| 2022-2023 [A] SUNITA KHEMKA

37 |ITA 563/KOL/2026| 2013-2014 | [A] SUNITA OBEROL

38 |TTA 899/KOL/2026| 2022-2023 | [A] R T VIITLA PVT. LTD.

Mo —

Assistant Registran
08-May-2026
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

- CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS .

FOR 12-MAY-2026 (TUESDAY)

BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

PART HEARD MATTERS

: Sri Appeal Number A‘zl:"t "I Assessee Bench. Remarks|
¢ | BMA 2025 202%9' |11 Mra A;?PATEL
2 | co | 2026 22%1290' [A] MITA A.ivPATEL
; CLARIEIg:ATION MATTERS |
sril Appeal Number ¢:§Tt' Assessee Bench Ren%mf%zs
FRE 2025| 20 |[A] VT SEECURITIES PRIVATE LIMITED

NN ,
Assistant Registrar

08-May-2026



INCOME TAX APPELLATE TRIBUNAL, KOLKATA

. CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS'
AND PRONOUNCEMENTS

FOR 13-MAY-2026 (WEDNESDAY)

BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER
AND SHRI LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

_ SPECIAL CONSTITUTION MATTERS _
; Assmt. . )
Sri Appeal Number Year Assessee Bench [Remarks
1 | 1ma | 420 | koL | 2020 2%165‘ [A] KESART NANDAN TIE UP (P) LTD A
2 | 1A | 128 | koL | 2021 201176' [A] SOCIETY FOR MODEL GRAM VIKASH DENDRA A
) 12016
3 |ma| 5 |KoL|2020] 05 |[D]LANDIS/GYR AG c
4 | mma | 150 | KoL | 2022 201187' [A] SIKA INDIA (P) LTD c
B 12016 i "
5 | ma | 256 | koL 2021| 291" |[A] SIKA INDIA (P) LTD C
T | 2018- :
6 | mma | 718 | KoL |2022| 2205 |[A] SIKA INDIA PVT. LTD. c
7 | 1A | 1510] KoL | 2018 ,2%165' [D] M/S LANDIS + GYR AG C
= i
8 | mma |1629] koL | 2019 *-‘%165 [A] SIKA INDIA PRIVATE LIMITED C
oo 2020- L c
o | 1ma 1977 koL |2024| *37 |[A] SIKA INDIA PVT. LTD.
10 | 1TA {2201 KoL | 2024 22%2212 [A] SIKA INDIA PRIVATE LIMITED c

A;Q:ént Registrar

08-May-2026



